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Title : Need to open an office of labour welfare in Sagar, Madhya Pradesh.
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MR. CHAIRMAN: I will read out the subject matter of your notice. It says, “Need to open Office of the Labour
Welfare in Sagar, Madhya Pradesh”. What can we do? It is not the concern of the Central Government. He wants
to raise the issue of opening a Labour Welfare Office in Madhya Pradesh here. Anyway, you just mention it

briefly.
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